NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH
AHMEDABAD

- TP No. 173/621A/NCLT/AHM/2016 (New)
- CANo. 76/621A/CLB/MB/2015 (Old)

Coram: ' _ Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' ' - ' | - MEMBER JUDICIAL

Name of the Company:

Section of the Companies Act: o

- S.NO. NAME (CAPITAL LETTERS) ___ DESIGNATION _

~ Order reserved.

IKKI RAVEENDRA BABU
- MEMBER JUDICIAL

Dated this the 15th day of September, 2017.



